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Shri Jhnlan Sioha: May I enquire 
if. due to lack of research faciUt̂s 
under the Board, the development 
will be handicapped to any extent?

Shri Sutfah Chandra: No. Sir. Cer
tain research centres are already func
tioning. Recently a development cen
tre has been sanctioned, but that too 
I believe is being managed by an 
officer appointed on the recommen
dation of the State Government,

n ian n ustries Fair

*1194. Shri Krifhnacharya Joshi: 
Will the Minister of Commerce and 
Indutrt be pleased to state:

(a) what  were the facilities  and 
other assistance given to the Indus
tries Fair held in New Delhi from 
the 29th  October to  the end  of 
December. 1955; and

(b) how many foreign  countries 
participated in the Fair?

The Mfaiiater of Commerce (Shri 
Karmarlotf): (a) A statement is laid 
on the Table of the House.

(b)  21. [See Appendix VI. annexure 
No. 56.]

Shri Krishnachaiya Joshi: From the 
statement it appears that Rs. IS lakhs 
have been sprat by the Government. 
May I know out of this Rs. 15 lakhs 
how much was spent for the essential 
services and what was the cost of con
struction of the permanent pavilions?

Shri Karmarkar: I think they were 
all essential services—water electricty, 
sewage etc. Regarding the construc
tion of permanent and semi-perman
ent buildings I should like to have 
notice.

Shri Kridmachaiya Joshi: May I
know how many  foreign  countries 
which participated made  a gift of 
their exhibits, and what is the total 
cost of those gifts?

Shri Karmarkar: I think, subject to 
correction, the number of countries 
which propose to make gifts of their 
pavilions was three, and I think one 
was being negotiated.

Dr. Rama Rao: May I know what 
Qovemmept proposes to do with the 
pavilions that have been given  by 
such important countries?

Shri Karmarkar: To use them.

Dr. Rama Rao: How?

Shri Karmarkar: For  exhibitions. 
The idea is to have a sort of a semi
permanent exhibition if possible, and 
to keep the exhibition ground particu
larly ear-marked for exhibitions and 
to utilise such building for such exhi
bitions.
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Shri R. p. Garg: J)id the Govern
ment make any study of the things 
which were exhibited by the foreigners 
at the Indian  Industries  Fair with 
a view to know what countries were 
in a position to export to India capi
tal goods needed for the implementa
tion of the Second Five Year Plan?

Shri Karmarkar: Yes, Sir. we made 
a broad observation. In fact, it was 
not only to educate us, but the whole 
public also. We did find that som̂; 
useful machinery was exhibited there.

Col. Zaidi: Is it true that the dura
tion of our industrial exhibition was 
the longest in the world, and is it 
also true that most of the representa
tives of foreign manufacturers resent
ed and criticised the length of the ex
hibition that it is most unusual to 
have an industrial exhibition extends 
ing over so many weeks?
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. Shri Kaiiaaricar: In response to a 
very eager desire on the pert of the 
people, we found it necessary to re
quest all pavilions to continue as 
before. I am not aware of any parti
cular hritation about the extension.
I think afterwards they were rather 
happy that the period was extended.
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Shri Hathi : It is a fact that the 
State Government proposed several 
schemes, about eleven schemes. Some 
of them were bîer schemes. But the 
Planning Commission have taken  a 
decision that so far as major schemes 
are concerned. i.e., those which  re
quire much of technical know-how, 
greater capital etc.. that should be left ■ 
to the Centre. The public sector in the 
State should  not  undertake  such 
schemes where greater capital, more

experts. m<we of technical know-how 
etc.. are required. They should restrict 
themselves to smaller schemes. This 
is the decision taken, and on that 
ground certain schemes have not been 
accepted.
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Shri Hathi: The Planning Commis
sion have taken this into considera
tion. Out of the several schemes pro
posed, some were in the private sec
tor, where the State Governments ei
ther wanted to participate  or give 
loans, assistance etc. Now, it is found 
that in several of the industries there 
is scope for the private sector to come 
forward, and those industries could 
be developed through  the  private 
sector in the States.
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Shri Hath! : It is not possible to say 
definitely the outcome of the report 
and what its conclusions will be. But 
if there are any schemes where the 
State Government  have committed 
themselves, such schemes may be con
sidered by the Planning Commission.

Shri C. D. Pande : Are Government 
aware that there were all the suitable 
factors for a heavy electrical industiy




